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MU /ORDER
PER _GEORGE MATHAN, JUDICIAL MEMBER

This is an appeal filed by the assessee against the order of
the Commissioner of Income-tax (Appeals)-13, Chennai in ITA
No.292/CIT(A)-13/A.Y 2011-12 dated 21.11.2017 for the assessment
year 2011-12.

2. None represented on behalf of the Assessee and
Mr.AR.V.Sreenivasan represented on behalf of the Revenue.
3. The assessee has filed its appeal before the Tribunal on

29.04.2018 and defective notice has been issued to the assessee. The



iy A ITA No.1153.chny/2018

defects have not been rectified despite notices issued. The appeal of
assessee had been posted for hearing on various dates and none
appeared. As a last resort, notice had been served on the assessee
through the Department and still no effort has been made by the
assessee either to rectify the defects in his appeal or to explain the
reasons for defects. Again, the assessee is continuing his behavior of
‘not representing’” his appeal, nor rectified the defects.
Consequently, the appeal of assessee is dismissed in liminie on

account of defects ‘not rectified.
4. In the result, the appeal of the assessee is dismissed.

Order pronounced in the open court after conclusion of

hearing on 11" December, 2018, at Chennai.
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